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plants. To solve these problems, 
specific attention is being given 'to 
improve the quality of raw materials, 
rationalise manning, adjust produc­
tion m tune with demand etc.

Bokaro is still in the initial stages 
of construction and does not, there­
fore, experience the operational pro­
blems facing the other steelworks

Manufacture of Small Car

4311. Shri Kameshwar Singh:
Shri Shiva Chandra Jha:
Shri T. S. Kushwah:
Shri Virendrakumar Shah: 
Shri Sidheshwar Prasad:
Shri ¥. A. Prasad:

Will the Minister of Industrial 
Development and Company Affairs be
pleased to state

(a) whether jt is a fact that a pack­
age deal under which 8,000 small cars 
could be produced in the first year 
has been submitted to Government by 
a Delhi firm,

(b) if so, the reaction of Govern­
ment thereto;

(c) the main highlight!) of the pro­
posal; and

(d) what will be the actual cost of 
the car’

The Minister of Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): (a), (c)and <d> A proposal 
has been received from a Delhi firm 
for the establishment of an undertak­
ing for the manufacture of a low cost 
car with an initial capacity ot 8000 cars 
per annum, going upto 25,000 cars per 
annum in the fourth year. Collabora­
tion with an Australian party is 
envisaged. It has been claimed that 
the price of the car will be Rs. 7,000. 
It haj> been stated that plant and 
machinery required for the project 
would be supplied by the foreign col­
laborator who would be repaid in five 
years through the export of Indian 
made car components. It is claimed 
that the car will be 100 per cent 
indigenous.

(b) This is one of the several pro­
posals received by Government fo- 
the manufacture of low cost cars in 
the country. As in other cases, a 
questionnaire has been sent to the 
paity for eliciting additional infor­
mation about the proposal.
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S791 Written A m tN ri A&ADHA 9, 1889 (SAKA) Written Am wen  8792

n r w  %
fin k  trcjfim t  iti* «ft fwfir 
«HY <n: ffefr
$ ,^ | t  It ‘ llflU l ij j w . w w  *»ft *M f

ar|f qreem  % fait «i?pr v ftr  
fatrtfra % f t *  urarn^i #  
if sift t  1

(n )  »n»r ( * )  w k  (w ) %
«ft farfa ’ i’ ftfc, p t,
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Industrial Estate

4315. Shct Seat g*l; Wil) the 
Minister of Industrial Development 
and Company Affaire be pleased to 
state:

(a) tht> urban and ruru industrial 
estates sanctioned and opened during 
the nurd Five Year Plan State-wise 
and Union Territory-wise;

(b) th e  number of such estates 
which have begun functioning and the 
number of those that are lying idle 
State-wise and Union Territory-wise;

(c) the number of such fejtates sanc­
tioned and opened during J965-66 and 
1968-67 State-wise; and

(d) the number out of these that 
have begun functioning State-wise 
and Union Territory-wise?

The Minister of industrial Develop­
ment and Company Affairs (Shri F. A.
Ahmed): (a) to (d). The information 
is being collected from the ooncerned 
authorities and will be placed on the 
Table of the House.
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Bihar
4316. Shri Samar Gnha: Will the

Minister of Commerce be pleased to 
state:

(a) whether it is a fact that the 
Government of Bihar have refused to 
transport Mangoes from the well- 
known mangoes producing districts of 
West Dinajpur of West Bengal by rail 
passing through Bihar;

fb) whether the only rail link, con­
necting the two mangoes producing 
Districts of West Bengal with the rest 
of the State that passes through Bihar, 
if blocked, will disrupt the mangoes 
market of the whole of Eastern India 
including the States of West Bengal, 
Assam, Tripura nad Orissa; and

(c) whether Government of Bihar 
have acted beyond their jurisdiction 
in put'ing a ban on the movement of 
West Bengal Mangoes by rail through 
Bihar?

The Deputy Minister in the Minis, 
try of Commerce (Shri Shall Qnreshi):
la) TSo, Sir

(b) Mangoes from West Bengal 
Districts can also move via Farr aka.

(c) Does not arise.

Pan!pat Woollen and General Mills 
Co. Ltd* Kharar

4317. Shri BrlJ Bhushan Lai: Will 
the Minister of Commerce be pleased 
to state:

(a) whether it is a fact that the 
Panipat Woollen and General Mills 
Ltd., Kharar near Chandigarh showed 
a profit and a loss of a few lakhs 
during the year 1984-68 and 1968-88




